EAX : 0532-2400149 REGISTERED / AD

- CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL
38,MG Marg Civil Lines,0id Red Building,Alahabad-211601
Regional Branch, Allahabad

TDhated: 24/08/2016
To :
Appellant as per address in table below
Respondent as per address in table below
' Final Order No. ST/A/70692/2016-CUIDB] dated 16/08/2016

1 am directed to transmit herewith a certified copy of order passed by the Tribunal under scction G1(3) of the
Finance Act, 1994 relating to Service Tax Act, 1994, W,
D

//"""_‘
e
=g

Ass(t. Registrar

~ Application Appeal Name and Address of Appellant

! ST/52583/2015 Commissioner of
CUSTOMS(PREVENTIVE)-
Lucknow
HALL NO.3... 5TH FLOOR,
KENDRIY A BHAWAN, .SECTOR-H,
ALIGANJ),LUCKNOW,

UTTAR PRADESH
Name and Address of
. Respondent
PADMA KUMAR DEVE
W/O YADRDVENDRA BIKRAM SINGH,
B CHITRASHALA THEATRE,,
BAHRAICH
JTTAR PRADESH

Px}

Copy To
Advocate(s) / Conszultani{s):

3 Bar Association, CESTAT, Allahabad

4 Director Publications, Customs, Excise. 1P, Estate, Delhi

5 M/s Centax Publications Pyt. Ltd., 1512-B, Bhishm Pitamah Marg, New Delhi-3
6 Company Liny Institute of Indin Pvt. 14d., Ne.Z (old no.363, Vuitlyyaran Steeed, T, Tagar, Chennai 17
7 Taxmann Allied Service Pvt. Lid., 59/32, New Rohtak Road, New Delhi-110005

8 Easy Service Tax Online Dot Com Pyl. Ltd., 4074, Iscon Matll, Satellite Road, Ahmedabad-15

9 LAWCRUX Advisors Pvt, Ltd., LAW House, 1-8, Scctor-10, Faridabad 121003 (Haryana)

16 TaxIndiaOnline.com Pvt. Ltd., 2nd Floor, Vasant Arcade, Vasant Kunj, New Delhi - 110070

11 Mark Professional Services Pvt. Ltd., 108, Bverest Block, Aditya Enclave, Hyderabad — 38

12 The ICFAIL sacicty, 52, Moparjuma Hill, Punjagutta Hyderahad -500082

13 M/S Knowledue Processing Pyt itd finxmanagementindia.com) FF-19,1st Iioor,Cross River Mall, CI3I2
Ground, Near Karkardooma Court,Delhi-1 10032

14 C.D.R. 15 Office Copy yxﬂ‘lle ég/j’&-—-

Asstl, Registrar




"IN THE CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL,

e _--...'-RE_G;ONQL“_B_ENCH_:'ALLAHABAD

Appeal No. : ST/52583/2015-CU[DB]

Arising out 'of OIA No0.96, 97 & 98-ST/APPL-LKO/LKO/2015 dated
17.03.2015 passed by Commr. (Appeals), Central Excise and Service
Tax, Lucknow,

For approval and signature:

HON'BLE MR, ANIL CHOUDHARY, MEMBER (JUDICIAL)
HON'BLE MR, ANIL G. SHAKKARWAR, MEMBER (TECHNICAL)

1. Whether Press, Reporters may be allowed to see
the Order for publication as per Rule 27 of the -
CESTAT (Procedure) Rules, 19827 ! No

2. Whether it should be released under Rule 27 of the
CESTAT (Procedure) Rules, 1982 for publication
in any authoritative report or not? : Yes

3. Whether His Lordship wishes to see the fair copy
o_f the Order? » Seen

4. Whether Order is to be circulated to the Departmental
Authorities? [ Yes

C.C.E. & S.T.- Lucknow : ..APPELLANT(S) JA‘V’\

VERSUS

SHRI MARGOOB AHMAD, 5/0 SHRI EMAMUDDIN.
RESPONDENT (S)
APPEARANCE

Shri Pawan Kumar Singh, (Supdt.) (A.R,) for the Department
None for the Respondent (s)

CORAM:

' 'HON'BLE MR. ANIL CHOUDHARY, MEMBER (JUDICIAL)
HON'BLE MR. ANIL G. SHAKKARWAR, MEMBER (TECHNICAL)

DATE OF HEARING & PRONQUNCEMENT : 16. 08. 2016
Firta ORDERNO. 7262 ¢ 201 &




$7/52583/2015-CU[DB]

L (ANIL O JOUDHARY)
" - (ANIL CHC HARY)
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